
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

No. 04 153 of 96 

Present 	Hon'ble Mr.JLJStiCe S.N.Mallick t ViCe—Chairman 

Hon'ble Mr-,S-_DSs9u,ptat Administrative Member J 

AJIT KR. CHGUDHURY & ORS. 

VS 

UNION OF INDIA & OR'S . 

For -,,.the applicant 	N.ne 

For the respondents: None 

t~3 	 25,6,98 
	

Order on : 25.6.98 
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None appears for the applicant as well as,t.he respondents, 

It 14 recorded that none apoears for the applican*t on earlier dates 

also, NO aflfidavit of service has been riled in compliance of our order 

d ated 11.6.98. The application is therefo.re  dismissed for default, No 

order as to costs. 
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